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" and also Mr.

-

J.L.

et T s e P, -t vy - v e

Mr. Sarkar,

Heard

T .
learned counsel for the applicant

e

A. Deb Roy, learned e

Sr. C.G.S.C. for the respondents.

The application is admitted,

tall for the records. Tssue notice

‘to the parties, returnable within

six weeks.

.8
List on 10.9.20n04 for
orders.
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Present: Hon'ble Mr,RiK.Batta,
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158 of 2004 >

A
Present: Hon'ble Mr.Justice Yto'm.’satu
Vice~Chairmane&na : : - -
Hon‘bletHrbK.V.Prahladan. Adminiotraﬁ

tive Members. , {

At»tho request of Mre.A.Deb Roy,
SreCeGeSeC for Respcndent No¢l and :
Mr.Ke.BeSingh, Administrative Officer
Respondent Noe3 in person stand over ';
for four weekse for filing replys

List<9n 2+11.04 for ordersy

Hlnbzg '

Heard Mr J.L.

Sarkar, 1learned

' "counsel for the applicant and Mr A. Deb

Roy, learned Sr.

6.1.2005.

C.G.S.C. Adjournedsto

Member Vice-Chairman
Four weeks time is given to the
respondents to file written statements.
L.ist on 08002. 2005. .

\ev
-7 Member (A)

By the present O.A. the applicant |
seeks direction to the Respondents to
appoiht'hér to the post of P&éhning
Assistant in the office of Town and
Planning Organisation, Government of
India .

., . It is stated that vide Memorandum
dated 29th October, 2004 the applicant
was offered the said post. on usual
terms and conditions. Accepting such
terms and condition,the applicaat has |
reported for duty_and joined the said
post with effect from 22.11.04. The
learned counsel for the applicants ==.
states that he would not press the

contd/=-
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LIST OF DATES AND SYNOPSIS OF THE APPLICATION

2B 11758 Lo AL1EL"

Bpplicetions. for the post of Flanning Assistants

was  published in the "Employment News". The applicant

applied for the

called for dinterview.

The

She sppeared in the interview and did well.
IR RS,

The Respondent No.2 by communication dated

TALAEBEE dinformed the applicant it have found it possible to P
* plm

crecommend for appointment of they applicant and sought  about

her interest to Jjoin the o

elluL s The applicant by  letter dated 2l

intimated her desire to join the post.

/!-/‘/’} e RN L

pplicent noticing delsy in receiving offer aof

The

representations  bDut  without By

appointment

resul .

The aspplicant received commundication that the

-
o

is  under bam and its revival/Zfilling up was not

aravetd.



el reminder to the

The respondent No.2 is

Mo.3 to offer the appointment to the applicant.

11/

The applicant submitted further representations

bt without any result.

® .
The Tather of the applicant wrote grievance
Tetter to the Hom'ble Prime Minister, Govi of India which

was received and forwarded to the respondent Mo.l department

o e

Mo.i % 3 by letter dated

The

el @

st m ol

sought  clearification from  the respondent  No.@

srding  validity of the panel recommended candidates For

the said post.

LB L e The respondent MNo.® intimated the office of

Ly respondents  Nolol & 32, with 2 copy to the applicant,

that the panel for the

gid po ig valid drrespective of

time till all the candidates are not appointed.

Thie respondent Mo 1 by letter dated

Fey g 3o
A AR S

g4 informed the applicant that one post in the office

wf the respondent Mo.d is being revived in consultetion with

Mimistry of Finance. It was also informed that it was nob
¥

possible to consider the spplicant’'s reguest for appodintment

o the said post.

b i b

]
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Urvdon of Indis & Ors arrel ey b

1. fpplication Y
2 Vel filoation 10
A b fbver bl sonent Mo, 22 il

i, 1t Lether dated 87,07, 0000 1

Lt

i I Communidcation DLLF L L2008 14
T ke Lestober dated 21.00.8002 15
e F Represernctation ot 4,4, 2008 Lé--L7?

ang b3 FLE

W on (i Copmurvi cation db. 1. 10008 18

L T Frerpreaen tations

11 I  Letter dat

I

gated D801 ,2005

T I _ Lestter dat

1, L. Lobter dat

Friled brya

M

{arrugeam hx!rﬂhur“v\

CATOCETE




war

"l

Tro The Centeal ddministerative Teidbunal .

[

Chvmabati HBencoh sr Coosaliati

(o, Blov, / S 8 PAe e 1)

BETWEEN

Phes

swalti Bhadra,

o Cé:;&. =
 /7/6¢

(i e e f Ll ey d oy

e Mt/
r mdol+
od

<
22

Aarchitect, PO, Gowt., orf

Arunachal Fradesh, Dtanager,

Sl by LA ~FF

Fim-72L i1l
. @ o

Lobpplicant

;}A A . ChAady

. ‘g‘«
b, ‘§
//
Lo thvior of India  represented -
b bhe Seoretaory,  Gowle of
India, Department of Ll by
.Emplmym@nt & | Frovearty
Alieviation, Ministry of UFbaﬁ
Deve Loapmern b & - Feser by

Alleviaticon, HMivrman Blraceead g
L

Mo Dol b .

e Lind o Fubdioc Sienewd ve
Ciosmmi ssion thrcnagh e
D Beoretary, Db 4oy Co ko,

Shahdaban Road, Mew Delbd-11.

Fe The tdministrative OFFicer,
Tovry  findd Gonarnbry Flanning
> . . : - w .

Chrganmdsation, Gowt. of  India,
SER Block, Yikash Bhavan, L.P.

Faotate, Mew Delhi-2.

s pcnclen bs
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Details of the Application
1o Particulars of the order against which the application
is made

The ﬁWplimatiﬁn ia omade for oa divection  to o the
respondents  to dssue  the  OfFfer  of frppodn tment Lo Ll
applicant for the post of Pl&ﬁﬁiﬁq famasdatant in the office

® o
orf the respondent no.sd.

£. Jurisdictions

The fpplicant declares that the subldect matter of

the  application ds within the Jwrilsdiction af  the  Honble

et bwarial .

He Limitations:

The applicant declares thatl The application is  within
e g cael of  Limitetion under section 21 of e

Administrative Tribunal Act, 198g.
4. Factes of the cases

4.1 That the applicant dis a citizen of Trdia  and  as
such is entitled to the rights and Privileges guaranteed fry

4

The Copstitution of India.

&4, Theat the applicant  begs  to state that e
reapondent Mol dnvited  applicaticons For the post of
Flannding  Assistants  dn the office of bhe  respondent BMold

sy

theouah b mo.d of the adver pent Mol 2d pablished din

fhe Fmplovment Mews dated 28th Movember - 4th Decenber, 1998,

Tt e stated  that the applicant has

workdng as o an

architeotural fpmeistant  in  the Office  of  the Servior



R B

frchitect, PUD, Govbt., of drunachal Pradesh sinoe L I N I & L

.

She, being eligible, applied for the said post of  Planring

fesictant  and she was selected by the UPSC  for  dnterview.

warbe For Last

Hor confidential re five vears have also been

called for and ag

b

s by the respondent nodd

was called For the interview by letter dated 2.8.2000.

Copy ﬁf'Hg&#ﬂVﬁrti sear b MoL 22 i
L ]

as ANNEXUEE-f.

el

oy orf the Letter dated S7.7.2000

fou enclosed as Annexduras-it,

Copy  of  the Call Lelier dlacted

7
)

SLRLBO00 de enclosed as Annexurscll,

.35 That the applicant begs to state thalt she appsared

i bhe dnterview which was scheduled on 30.8.2000  and  did

vy well.  The respondent Mol by communication  dated

jon have

PodL@008  dvnformed  the applicagt that the  couwnmi

Fomarsd 4t

ible to recommend for her appointment Lo the

ietant on the basis of dnterelews

satd post oof Flanning @
byl ol uly 35"&“2@QQ“ The  respondent  Mood by L sl ol
coagman L oation mmqght e know From the applicant  about  her
interest  to doin the sald post. The applicant by letler
datad  21.00.2009 intimated the respondent Mo.2  about her

ipt of the formal

desire Lo doin the post immediately on red
offer letter of appointment.

eof bhe commund cation  dated

AN L 410 b arl Jetber dated
POl PR S B L 4 10 e oL osedd S

frnenure-D & B respectively.
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.4 That the applicant, noticing delay dn receiving

coffane for appointment,  subedtied  representation chacted

AL d 8008 For considering her appointment. Bub odn vadin, She

vhation dated 3,7 L.0008.

thereatter submitied anoather

Ther responcdent Moo 3 dn reference Lo her s

atd representation

eatad FLFLE00Z  dntimated  her codnmar cation o &bl
%

o~

1.10.2

(3% that the

e oundsr hm% and dts revival AL Lling

g was ol ovel

approved by the  Depsriment of

Eapandd bure, Fbdrdstey of Finanoe.

avtbations  dated

Copy of Lhe repee

AL 00 s BLFLR000 are  enclosed

Arsrie e

abion dated

Copy  of  the  communidos

0. 2008 1% e lo a

e KL e

4. % That  the applicant o state that she  had

represented  several  bimes bt withowt any  resalt. It e

atated Lhatlt in ve

ponse to hero appeal deted @5.4,8008 to the

el e

sondent  Mol2,  the  Commission

to the respondent Mod3 ta offer the appodirntment Lo
the applicant dmmediately and without any further delay. It
je pertinent  to mention hers that  the  advertisesent  for

appeintment in bhe

Lanning Assistant was  made

crclent Mold dated

cormeguent upon bhe vequisition of the re

?"11"T“Ui Foat el bhowt ang froadtful result.

baéh ‘ That the applicant begs to state  that  she  has

Tty e by letters  dated L8 G, S00NA arved

ated that it was learnt that the

PERLLLLE00R, Tt de Further s
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rondent The Seoretary © to the Govit. of India, Mandistery of

rban  Development & Poverty alleviation, Town & Countey
Flanning  Organdsation by  letter dated 5.18.2003 senag bt

clarification From  the respondent  Mo.2  regarding RN

ammencied  candidate for  the

3

validity  of the panel of vreo

Lo The respondent No.2 by commundication  dated

atonre

® .
PO 122000 dntimated the abovesaid office, with a copy to

the applicant, that the panel of recommended candidates for

the post of Planning ée stant de valdid drrespective of Ltime

RO Al

titl  all the candidates recommended by the  Commis

by the department,
Copy of the rémr@m@ﬁtﬂtimm clated
.9, 2003 arved SR 102003 e
enclosed as Anmeduare-H.,

Copy, of the Letter dated 15,12.2003
e enclosed as dnnexuwre-l
[ ]
w7 That being aggrieved by the reluctant attitude of

P

thee  respondent Mo, s

artment the father of the applicant
wrerhe lﬁtt@f dated 28.11.200% to the Hon ble Frime Minister,
Goeote  of India which was received and acknowledged by the
Pvgmw Mhimister e Office by letter|dated 181220000 Tt was,
by the  sadid letter, also dintimated to the father of  the
applicant  that his said leltter has been forwarded to the
recpondent Mool Department for appropriste action.

oy o f the | Leltltars chacted
8L 1L L2003 arydd L8 LR 2003 arer
enclosed | as  Annerure - JdO 0 &K

reapectivily .
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atdd letter  dated

£, 5 That dim reply  to  the afore

mer L 200N (Annexure-d) the respondent Mool by letter dated

27 E informed that one post of Elanning  fesistant  dn
Lhe gffice  of respondent  Mo.d ds being Fe d v ir
:mnmultatimﬁ with PMinistry of Finance. It waéy in the said
letter, also weitten that it was not possible  to consider
£ e mppliﬂant‘ﬁ raguast for mppmingm&nt tor bthe said post  of

Planninq fasiatant.

Copy of the letter dated 27.02.2004

o enolosed as Aannesure-bo

Y That the applicant  begs  to o subeit  that e
respondents  are adopting dilly dally tactics in  appointing

soacbare g

the applicant in the post of Flanning A

4,10 That fthere iz no  cogent  reason  for not o yet

appointing the applicant in the said post while she has been

selected and recommended by the UPSBD for such appointmernt.

4.1l That the applicant has appesred in the interwlew

s,

ainer . She has + e el s te

ardl gual i fied i the

gualifications and her name has ale Been recommended by the

fa of bhe dnbterview

pespondernt Molo® time and again on the s
e Lol o S0L08,P000  and  hence  she has & ey d Liamacbe
papectation to e appointed for the waid post in the office

orf bhe respondent Mo.d.

B Ground for reliefs with legal provisions.

[ Fer  that the respondents Mowd & 3 bave failed L

appoint  the  applicant dn the post of  Flanning fmaistant



o the has

R CFar that the ve

T j o u
o ou non

though her name has been recommended by the respondent  Modz

af the interview held on 30.08.2000.

CRaE Feone That the  applicant fae A Legitimate

expectation  to e  appointed  din | the  post  of Bl anring

trssiastanta

H.d Far  that the actions of the respondents  offends

frticle 14, 16 and 21 of the Constitultion of India.

sondents Mool & 3 have been acling

arbitrarily  and whimsically and have not vel appointed the

Capplicant though she has been qualified and reconmended  to

e appointed in the said post by the WUPSE.

Vi For  that dn wiew of the matter the applicant  ie

entitled Lo the reliefs soughl foe.
L]

G NDetails of the remedies exhausted

The applicant declares that there ds no olther
efficacious remedies under any Rule  and  this  Hon Thile

Tribunal is-the only forum te adiudicate the subiect matter.

P Matters not pr@viouély file or pending with any
other court

The éﬁﬁlicant dﬁclér@% That he has not filed any
case o bhe suldiect aatter before any cowet, forum  or any

crbher drsctihwcbion.
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Reliefs sought for

Fe i
't

{h@‘

U the  above  faols anc  ohroumstanc

cant prays for the Folboming veliefs

Bl Thee applicant e appo irvted in the post of Flann $Lreg)
’.——-—-—
v oef bhe Town And Countey Flanning

ire Lhee OF
[
Orgarvisation, Govl of Trdida

Fi P Moo one shall be appointed in the  said post of

Frlanning fesistant before apporinting  the applicant.

i v

B3 oy other  reliet or raliets  as  The Mo ble

Tribural deem FL0 and proper.

The above rveliefs are prayed for on Tl ground

stated in para Goabove.
N Interim Relief

During the  pendengy et bhis  application the

applicant prays for the Following interim reliefa:
@1 Mer cne whall be appodinted dn the post of Plannding
in the office of the Town and Country Flanning

e appodinting  the applicant.

B iy obther  relie?  or peliefe  as  Lhe ey “hle

Tt

Tyibunal desm Fit and proper.

are praved for on the g rronandd

The  aboeve relis

stated in para 3 oabove. .

This application is Filed through the Advocate.
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e L0 nd

T, Me. Saswall Bhadra, daughter of "8rid

Fhabesh Ol Bhadra, aged about 37 VEAE g g chitect
pasictant, 070 the Br. architect, WD, Government orf
Arunachal  Fradesh, Tlanagai, ckafwrwhy verify that Lthe

statements made in bthe paragraphs Lu4,6 to 1d are true Lo

my knowledge and statements in para D3 and B oare true to my

legal advice and that T have nol suppressed  any macterial

Facta

and T, sign this werification o this th

day of Jure, 2004, ) : )
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A .- INVITES APPLICATIONS FOR THE FOLLOWING POSTS : /@”””"""’A

producte covarad by the qunlity contiol
schamg 0(yncmnlug {Geaup 11) Inspeciion

Qunlittentinna poaneannd by the candllolan

1. (nof Mo. Fi/162/07-R-1l) TWO POLICE NESEARCH .AND DEVELOP-
should hava tha racognition of he Medlen!

MASTERS GAZETTED{GEOGRAPHY) IN MENT, MINISTRY OF HOME AFFAINS,

e, ~
cl

T

.

MILITARY SCHOOL, MINISTRY OF
_DEFENCE; CIVILIAN IN DEFENCE -
SERVICES. Of the two posis, ono post
oachlsrasorved lor 5T & OGC Candidatas,
QUALIFICATIONS ¢ ESSENTIAL : A:
EDUCATION : 1} Al laast I Clags Maolot's
dogtea of a recognised Unlverolty or
equivalent in Goography. (Il) Dogiea or
Oiploma In Toaching & Educatlon from
racognignd tnatitution, 8: EXPERIENCE !
Throe Ysnrs loaching aexporlenco.
~ DESIAABLE : () Praficlency In gamoa, (n
Expertenic n Millary Trdlilng UOTC/NCC/
Scoullng. DUTIES E‘Tonchlnn of Higher
Doocandnty Clasngs In tho aubjeal
conaoinod [.o, @oography, Renponaibla for
wollate, moral dovelopmant & buliding ol
Charactor of sludonts work ao Honaa
Mnater, Exlra curilouiar ogtlviies 8 other
Job 88 assigned by the PriRcipal trom time
lo ima: HQ ¢ Any of tha Miltary Scheols
located al Chall,, Ajmer, Bolgaum,
Bangulore & Dholpur, ANY 8PECIAL
CONCESSIONS "¢ Freo moasing &
accommodalion at Chall & Dholpur tioe
mosalng at tomnining achoole
compansatory hllownngo Ra. 20/« pan, &
. winter allowanco for five months froim Nov,
o March @°Rs. 25/-p,m, at Chall only,
, Mouae Maslar tllowince @ s, 200/- p.m,
I nppobintad, !
o, (Hafiin, FUYATARIRALY) QHIE GRIIOIN
BCIENTHHO ABSISTANT (1HAIMING) IN
,LCDL  CALGUTTA, DIRECTONATE
GEHENAL 'OF HEALTH BERVICES.
MINIBTRY OF HAALTH & FAMILY |
WELPARE.,  QUALIFICATIONB 1
ESSENTIAL 1 A) EDUCATIONAL
Maatot's Dagrao In Micioblology or
Blochemistry of aracognisad Univaralty ot
| sequivalent. B: EXPERIENCE : One Yoats,
. expatlance In tasearch of analytical work
‘In KGNSy Namide, antibloties,
' hotmgios, alotolds, Tdic. and olher™
pharmacopoolal ard nonpharmncopaalal
druge; DESIRABLE I

S e it st i @ ~—-‘———-_._- P - ol
[ NV .

. To holp tha Gocllonal Hoad 10 tialn Drug
sanlyals on quallly conitol of druge, To
domonotinia dlilarant bloehomlent and
mlcroblologica! nnalylical mothods 10
fralnoos, Parlicipation In tesearch work of
concornod  Sacllon, Proparalion,
standardiontlon find melntonanco of
tolotanca standsrds. HQ : Centinl Drugs
Labotatory, Calcusta,
3. {Ref, No, F, 1/392/07-A.1) THREE -
SENJOR SCIENTIFIC ASSISTANTS 1N
DIHECTORATE GENERAL OF HEALTH
SERVICES, MINISTRY OF HEALTH AND
FAMILY WELFANE, QUALIFICATIONS ¢
ESSENTIAL : A’ : EDUCATIONAL :*
Masler's dagred In.Bacterlology of
Microblotogy o Blochemmisiry or Pharmacy *
of Physlology of Chiamistry of a recognised
Univorslty or equivplunt, B: EXPERIENCE!
Ona yoars' oxpoflonce In toseaich of
analylleal work, DUTIES 1 Analysls and
tosling of both,moadein Hle oaving drugjo
and olhor pharmacoutical peopatationg
{whato_ analytical procaduros are
complicatod In nalure ond proceduras
demand high | precislon) utitlsing
. convonilonal nhd iateal anatytical
tochnlquas (Including physlco-chomical &
mictoblolagicalf’ and Instruments,

oetlon. Praparation, standardlsation and
malntenange of jationce atapuntdy ol
varloua drugs (¢ihloh Are anmplax and
< unsiabla In nature), HQ 1 Gontinl Druge
Laboratory 00‘/\,10' Ingla, Caloutia,

4.(Raf. Ho, 1/300M8-R. I} ONE SEHION
SCIENTIFIC ASSISTANT (BALLISTICS)
I THE CENTRAL FORENSIC SCIENCE

~Occupational Health from a recognisod
*Univorslly or equivalonl. DUTIES 1 To

i IADLE :Knawladge of
' Microblologlcol andljsla ol diugs. DUTIES.]”

Patlicipating In rogearch work of concarney .

Tho post la rasarvad for ST candida
QUALIFICATIONS @ ESSENTIAL
EQUCATIONAL : Mnatar's dagian
Phyalca/Mathnialica/Foransle Sclanc
with Physlco of Mathematics na ona of the
subjocta nt Bachalor of Sclonca loval flom
a racognisad Univarsly or aquivalent.
DUTIES : Asslating the Aasiatant Diractor
{Baliatica) In (1) tha axamation of ¢rime
£xhibits and () rosearch in tha prohioma
connactad with the subject. Conducting
oxamination of Grime Exhibiis,” Aslsting
thls Aaslstant Dlractor during vislls of
ttalnaasivisliors. Anglsting his Asslstant
Ditacior In tacalpt of alorea nnd
aquipmanta, 11Q 4 Colgutia/ lydernbrd/
Chandlgah but liabla (o antva anywhoro
i Indin,

6. (Rof. Mo. F.1307/80-\.1) ONE DEPUTY
DIRECTOR (MEDICAL) IN THE
DINECTORATE GENERAL, FACTONY
ADVICE SEARVICE AND LABOUR
INSTITUTES, MUMBAI, MINISTRY OF
LABOUR. QUALIFICATIONS .
ESSENTIAL : Al EDUCATIONAL : A
racognisad madical qualtiication Includod
In iheElist or tho Socond Sehodula or Part
Il'of tha Third Schadula (othar than
licontinia qualiiicallons) to  the Indian
Madleal Councll Act, 1856, Holdurs of
auvantiunnl qunitieiiiona ingiudued b Pan
1 ol tha Thild Bohaditn ahoull slan o]
ho cuimtitlons sthlntatd i Bub-Roontion
(3) of tha Boatlon 1) of the lindinn Madlien!
Counell Act, 1860, U EXPEAIENCE ¢
Flva yanta profaoslonel expetlunao
Ingluding Whrearyesara oxpationce In tho
flold of occupationnl hoakh profeinbly in
factorlan or minan, DESINAGLE 1t
Postgiadunte Dagron of Diploma In Soclal
and Praventive mediclne of Induastrlal
Hyglana of Physlological Madlelno or

‘potticipate ond  nsaist i tha conduct of
occupnilonal taoalh Survayn/Studlas
pattieuldtly oni modicol nspocta Including
invantignilon of toxlc harardn ond
occupailonnl diannnaa. Nalnlng of faclory
Inapoatota and Induettial Mndical
Porsonnal, 11Q 1 Mumbal, Cnloulle,
Channnt of Kanput, bul liebla lo seive
anywhare In Indla, ANY OTHER
CONDITION: Privata practico of any kind
whataonvar aliall not ba allowad, OTHER «
QENEFIT ¢ Banallt of added ynas of
Soivico na admissibin undor Rulo 30 of
CCS(Panslon) Aulas, ls applicabla 1o iho
posl. ' : .

8. (Mot Mo, F. 4/205/90-A:1) THIREE
MARKETING OFFICERS (GROUP ‘I,

LIVESTOCK PRODUCTS AHD ANIMAL™S

-CASINGS), MINISTRY OF RUAAL
AREAS & EMPLOYMENT, DEPARTMENT
OF RUNRAL DEVELOPMENT, DIRECTU-
NATE OF MANKETING & INSPECTION
Of tha Ihrea posta, ona post la reratvor)
for OHL candldatm QUALIFICATIONS:
ESSENTIAL ¢ (i) Degtan I Valatinaty
Sclancn of Valarlnaty Glance and Anlinal
Husbandty of a recognisod Univatsily ot
equlvalant, (1) Two years oxparianen [ the
tlald of mnrkating of Llvastock nyd
Livaatack producta neluding coopniatlve
matkoting, OR Diploma in Markating
Managamont awarded by Insthute ot Faod
Tachnology or any olhet 1ocognised
Univarstiy/inatitution or  equivatait,
BEUIBADLIE | Omtilignia awnrdud by the
Dlroctornta of Matkming nod Inapnotion of
suacasatul compintlon of 11 monthe talning
courng In Agriculinent Matkotind, DU HESS
Yo Inapact, dtaw samplas, chack anmplos
olc of \he producta covorod by tha Quality
cantio! Schama of Group i To apact

s

* DEPANTMENT,

ad SypSivislon of packing and grading of
iifnl Husbandty Moducts, .
77 {Nol, No. F. 1/360/00-N, VI} FIVE
PLANRING AGSISTANTS IH THE TOWH
AND COUNTRY PLANNINQ ONGANI-
SATION, MIHISTRY OF UNBAN ATTAINS
& EMPLOYMENT. Of tha liva pasts, iwo
posts are raaerved for OBC Candidales,
QUALIFICATIONS : ESSENTIAL 1 A'()
(ntotmadinto tn "Architactre o a
tacognised Unlvaralty/inaibiilnn o
oquivelent qualillcatlons. (i) Abowl two
yoore experlence In Planning or
ArchilgClural Ofiico In a daslgn. houslng,
Inyouta, plnnning Auryayn, coat natinhing
g, O 1 () Diplomn (Thne yntirs) In
Civit Enginnaring at Munliljnt Boginesting
ot oqtivalant qualilicationa, (i) Knowledga
of Town Planning Bulding by-lnws, Zaning
Roguintion ond control’ ate, «OUTIES
Orafling, . doslgning and prepaeation” af
fayouts:HQ : DathVNow Dalhl bul fintile o
sotva anywho@ ningla, T

0. (Ref; -No, F. 1/361/87-N-1) ONE
DEPUTY ' DIRECTOR/AEGIONAL
CONTROLLER OF AIR SAFETY
(ENGINEENING) IH CIVIL AVIATION
OrfICE OFf THE
DINECTON QENERAL OF CIVIL
AVIATION, QUALIFICATIONS
EARENTIAL 1A V) Degrnn in Belanen with
fhyalos ar Mathomadlen of Deging i
Eaginaarng ol a racagainad Unlvmalty of
aquivalnnt, (1} Altcindt Maintonnnen
Eoginoar's Liconco In nny lwa of the
Catogorlos A1L.C.D & X (axcluding X' on
Magnnlla compaonon) prataiably an
moadarn ttanapart aleeratt OfF Alicrnit
Malntgnonca Englnonrs Ucenra In noy
one of tho Categotlas AB,C.D and
X{oxcluding ‘X' on Magnatle coinpassen)
wlth Flight Enginear’s licanca on madnin
transport Alicrals, (i) Flve yanrs expationca

¢ In*AliframeAlicralt Struclure Systams/

Doslyna ‘ot -Englnas/Pownt Plania ot
Eloctiicals/insitumenta/Avionics In a
roputod  manufncturing/avarauling/
malntanance aalnblishmant: ON N, (1)
Degran in Antonauticnl Faninanaring or
aulvalnit, (1) Flva yon' avpaianca I
Altframe, Altcinfl 8tiuehine Syatams/
Doolgna or Englas/Power Pinnta o

~Elaclricala/inslrumonta/Avionics n a

reputad. manuinctuting/ovethnuling/
maintanance aaiablishmant UESINADL L
(I} EXpmlonca In Alrcraft Aceldont
tvosligntion, (Il) Second Claas Mavigainen
Licenca, (i) Pllol's liconco, DUTIES ¢ o

" nvasiigate o aaslat in the hwasiigation of

alictal acchinnia, Incldants, pracautinnary
landinga, forend landings, afimisana and
olhor polapiin hazardous shunilons arlalng
In the alr oparations anrd to complin repeita

thareof; To catty out tha analylical annlysis .

ol the happening lo promute alr safoty,
prapato statlstics ele.

9. (Rof.. No. F. 1/291/00.f.1) ONE
PHOFESSON (MO-CHEMISTAY) IM TIE

{GOVT, MEDICAL COLLEGE, CHANDIL

GANH, DEPARTMENT OF MEDICAL

EDUCATION  AND NESEANRCH,
CHANDIGARIE ADMIHISTRATION. LT,
CHANDIGANIT CADRE. QUALIII

CATIONS @ ESSENTIAL @ (A}
EDUCATIONAL ¢ (1) Same nn In ltam Mo,
5 nbove. (Il) Post-Gtaduate Degien In thn
concernad speclally, Lo, M.D. (Blo-
GhamisttyM.0.8 8. wih M Sc (Modical
Pinghamialry)/n 0, (Modinnl Bloahn.
misrynd,Be, (Modlanl Blanheinisly) ot
aquivalant, B 1 EXPEIMENCR ¢ Twelve
yonia standing I (e professkm, out of
which allonat 4 yeare axpoilance ohould
ba In the concorned rpaciaiily a8 finnde
of oquivalontine Mattien Callogalinnching

Councll of Indla. HOTE : I ¢ Taaching
axpatlance in any olher post ik the posis of
Ganenl Dty Madlenl Officor/Madiond
Otlilcat shall nol hn conaldared lor ellnilubty
putpona for (ectuiiment 1o toaching poste
NOIE ¢ Il :dn <0 far as posl gradisie
madieal qualllicatinns awatdad by lnedian
Univossitina ate concernad, they shaull
also find o place In thaSchadules in the
Indian Madleal Councll Act, 1944, as
nmonded from timo to me, DULIES ¢
Tenching the Modical (MBBS) stindrnis in
thé Govi, Madkal Collnge, Chandigntiy #
provkding othor aarvicas in the altacliard ©
toaching haaphinl, HO ¢ Govl. Marliea)
Collugn, Chandignll, ANY OtNeEn -
CONOITION ¢ (tivala (unactien of any kil
whataaayar shall nint in nllownl

10. (Rof. to. F. 1/114/87-N, V] SIX
LECTURERS  IN . MECHANICAIL
EHGINEENING (TECHNICAL) IN DELII
COLLEGE OF ENGINEERING, DELHIL .|
GOVT OF H.C.TOF DELHL Ol thanixponte
one poal la tesatvad tor SC & theee priste
ate tnaotved Ior OBC Candidales
QUALIFICATIONS : ESSENTIAL
EDUCATIONAL ¢ Bacholora {Ingisa [
Machanleal Englinnatlng/Technoingy linm !
8 tacognised Uidvarslly ot equivaloid
DESINABLE : (1) Quatilied In an Alt Indlin
Examinnilon auch na GATE, (i) Mustig'a
Prgton n Macttnntenl Hoalendog
Toclawmlogy fiom e teaogotand Lhiyosily
of anulvidant, DUTIESE To toaclh the
subjacia of Machanieal Englisrarig stio
undar gradunta/post gradunte lavel during
dny tin elnannn and of avering clrpaace
apacially iolnting Yo ho flold of ¢ ool
Ho. 4t Thetmat (roup, PPaat Hn, 2¢
Machnnleaflaalgn Group Any olhet duly
asslgned by tha Pineipaltiond i
Dapasitnent enncepned, HO ¢ Within the
Govl. of NCT of [1all, OTHER BENEMN:
Snime na In lam No. 5 nbovo,

A1 (et Ho, T, 1/420m8.0, VWO |

LECTUNENS (PETNO  CHEMICAL
ENQINERMINA) N GOVENNMENT
POLYIRCHNIC IN THE DINFCIONALT -
OF  TRAINING, AND  TECIHNICAL
EQUCANION, GOVENNMENT OF NGT .
OF DELE OF the wo posta, 6nn fnat im
reantvnd  dag QBC  Gndieliteg
QUALIFIGATIONS @ ESSENTIAL
EOUCATIONAL & Bachelai's Hirmnn m
ok Ghimmlenl Fogg Aochinolgy o Y
tasosymand  Hnivaralty/dnsfilinbies s
aquivatont. O Aachalors Llegres ot
Chansenl Fregmonting froim bt pan ey
Univoeeyine utatin with Fote Gl o
Fogmestng an b aubjact o riog oyt }
oqravatent DESINARLE & (1 Ountled we
ni Al sl Exnminatinn auclt na ‘GATE
(1 Maaiers fingioa in l’nlml;lumw'wl:
Englnnutitg m CGhomleal Euqlur_‘ohnq Witk
Palto-cheininal Engineating alan s o
‘aublect liom o ecagnised University
tnetntlon ar egquivatent, “DUTIES
Taachong otel alind dutina, 1072 Dalil
Mewe 11ni : .
12, (Rel. Ho, B, 17229M0-R, IVVT) OHEY
PHOGNAMMEN I THE PLANIING &
RESFARCH DECARTMENT OF GOVIL, | "
OF PONMMCHENRNY, QUALIFICATIONS @
ESSEHIIAL ¢« 1 A ¢ EDUCATIONAL
Magtera Degian iy Statisties/Mathamatiea.
(with Stavsties)Opacations tnaenrchi
Physics at Feanoiles (wih Statisticey,
Commatce (with Statistica); o Dogies In
Englnenting/Computar Science~ol a,
pacngnloml Univorally of erpitvalont G
EXPEHIENOI | Thine yenia 6Kpeilanen

of actlunl prammimnming on ph atngtialie

gomputor of In o oparsilon ol an

woltonla  compuler, QR lll 1A)
EDUCATIORAL: Rnacholor's Lagiae 1n-*
ténthamnatira  (with Slmlmr_svr’hyglml

L ABORATORIES UNOER BUREAU OF tactorloa and p1mnlsnn of Licannns of tha  Inatliutlon. r(QTE ¢« f ¢ The Madical Corglund
4 .
[ T, e e ate s : ‘
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tgi

"GV Plock, Dethi Vikas Dhacan,
LedoEscate, Naw Dalid.)l0002,

G4 Dl

Dated g Z}Julyv 2000

b i
- |
Te \;///jf C%/QZ Catt b |
y / LPsc T ndh
0/o The Sr., . . o .dm
rxehi, PMLé/O, L~ fle /YLPC)H/JQL.
. Arunachal, . ' ‘
Pradesh, T ;
.
Sub 1= Reczuilment to. the five posts of Planning Assiotant £n Town & ° !
Gountry planning Organisation, Mindstry of Urban Development g -, !
Poverty Alleviation, :

. Slr,

L am diracied
in your office has he

to say Lhat Shri/Smt,/Kumari“M3~
on_provislonally selected b

R AT ek

74@~9V55A295m1n%er€39w

for recyiilment To Th
Organisation,

oses to peruse hils/hier
N0+ 22011/ L6/ B6--Exti, (D)
to kindly make av

, dated L7Lh

o
Lransmlssion to thd Cowmmlsslon immec

5

12_p05 5 01 PJannit
Before conpletion of
AClls In terms of Dep=ut

LlzaDhle the CR dossigr or
for the last flve yéars In respuct of

‘ L - T eF h";%"L’ S
e e ———, 1 ’,l;nc NG
“ , " . ///\
/ Oracv o o 293 .0 \'m
IS l

INGTATETSTant In Town & CountTy Dlanning
seloction process, the commdssion PLOm

« of Personnel-8 Training O.M,
You are, therefore, requestec
attestod photo coples of the CRs
Bhadra for onwarc

July, 998,

C_Ms,
Iatly.,.

' Yoqrg fai%h{ully

EAm

I
(K.ap KO

| si') Jf)
ADMINISTRATIVE OGf LR
Tel :io 3317950
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. / crrrms——— U5, Document No, 16
ST—— IS ERED

PRI TR T e Connintingjon rlease quore the ambiey nod thale of 1his letier pnyd the nae of the pear fon witlely You e a candbdae

-
'Hv\llll|lll.\lllll\‘\(HlI()l.‘\lllllllli!'l‘\'(' Nu-lul/BG‘J/DH/N.VX ST W
l:l‘[l ()I.'t‘}*.").\ THEE < ¢ rrn [EANEN ONLY

hn ' : I\
“’(j'- \/ i '/(‘) l’) ( “ ?‘\\( ey VL (..\) (’(\,(( /( ,,, -{,) / (.J

N TN
WITORC IS SERVECE COM s DO
FS L GASAT BHADRA TSI SHAIAAN oA,
Ty lll.l,||l-||"”“ o ,:) v
. ' . - ryt OO0
1 TAInGAR ; Dated fhe ' o

. e : g -
Srddect T Reciilngent W ihe pousi(s) ur rive Planning Nontts, in the 1own nnd Countxy

. Plonning Organination, M/o Uchnan Nfalcs A
e Dop loymeant . ) i

{
P adinevicd o ey Wy e appticatiun fur the al

e errsibased J(s), ang (o PEQUENt you 10 prgaeny youesell for Dnicrelew oy the Othice of
Dbalpur Houge, Mialypalin Road, Mew Dt an PR Mok
e U AN MO 1y HO RS O CHANGE I THEE DA Ill‘f O INH'H\’H:\\' WL, ()IUNUI\HH,Y 11 W”l"”’/\lN“”.
Vo 1 SHOUL D HIL DAY Qr HTERVIY HE DECLARED A CLOSED |i()l.l!)/\‘1’/l'\lll|.lf,' HOLIAY ny (i()VlfllHMHNr AT
SHORT w11y, PHE vy WHLL S1iey ng HELD AS SCHEDULED UMLESS OHERwWISE HODiED.,
YOU Stunn g BIING 1 FOLLOWING l)(}(.'l.”\ll;lll.'i i OIIGINAL,

() Mrdealation g cqudvalent corlificnte ltwin a reengnised loard of Education/tny
youe applicatn {Admit Card ig poy pceepinhic),

(20 Caste Ceatitiene (l}[lll"{ Cratunma cnelused) from a Conpreromy Autharlty {1,y nf campetent athorlites §y riven b ahe enclosed ntofucinag
indecating endy yawe (i) Caate, (1) the Act yu

ler which the Cagte I3 tecngnived ae SCIEHONC any (i) the village/iawn you aic oidinarily a
3 wesddent oF e Ivaddng nutharlly of the casre certificate should he ane of thoce fndicated the enclnscy oo, oy vpdaied from time tp

time, (Applicable 1y Scheduled Castes, Schicduled Tiibes and Other lacksward clingyey condidnees ynly),

I suppon or Your academie quabifications, If jhe I)q;rct/l)lplmnn hat dot been A anded to yoy,

et Palitle Wiy Cumimisdnn

.

csity In suppait of your date of hinh ay claimed by yoy In

' ' () I7c|m'\'/l)i|:lmu:x'.\lmm's/l)numn(c Depree

' O Senifisie(sy 1ram FUNE pAseesent emplay ors oy sppant of te eaperlenge cInlmed by you 1y your appliention, Jhe Laperlence c'gl_l.l.li__cg!('(i)_;
T » ALY voowefoy, ’ AT R i . L e D ‘ e I .
ot should) tatiene clenrly your deslgnaiion, scale of 10y date ) of empluyment ang the hiliie o dnllt!_pclImmullhchlu |u'll}1m|cd hy you,
' {8 ‘l'lu‘w,: -L'uglh‘\ ul Y cccent phiotipeaply (Fasepor vire) (Senivay ) ttpeed by you o g, o the fionl gnty, Lhe photaginphs shoutd,
" \ whin fke, wopeny 1o s e taven whihiyy e Pecediog nng o, e devere ol e fuy hotugraphg Yo thaald wilre fn fok your (1)
Wl o, (h) Date nf lneevlew pint (U0 the nnoee of oy,

) e 1wy 1oy diild e peqy dlank for OMlictat wie.
) Bemne von hane inlined 10 bic n Governg : ilicate fromy Jour employes <l:m))' stating {lnl ay an,,..
. ... Lt . . T Y sk yee il RE R I TS ot Tt rm e iia L, hao T TTTIONN D Badiue o Y SR hmade L LT 2 N YT
A e ishnere 1031(s) yuu were g Guycrinment sCrvang,
YR IRl L ANR fog ~—— - teta e ey hbaptiidi T TNR AN
t7} . Ay M e By ety It envo arf Creivlcennerg
lnl!l'ﬁ\ Wy ud e nhnye, Four vl petiteey he Tot
RS LAV FT TP IR yun, Wbl hrpelage
ALapy thye Hestatiog (o

" photagiaph pasted WA g hy «

Quly the Hipestiall sluylg e utllired for weltlng Rafl Numher tic., and

PN r- - . ey -.—.»....a-.-»u-q N

cln\iu;t u
‘10'- *vm o

teviened nur wiit the i todding s

2 b b PO o Dgeypag fo limve wiey you e
nels enclosed fiy bl cilg TV attestniton [T

thutlan lwacde yypue teavetling
1atr frna (i YOur ey foneney,
lly completedt g nlestell by a Chugennet thltcer pnd Aling witl
Jitice be hianderf pyeq le, the Commisslon’s Qftickal,

publtentlang, manvedpty, ere , ihe shaeshin of wiey, yourelafin, andioe any thesd/Dgcertarlon tulnnlicd
Yot published fo Towrenie of tepuge, aay Hicisy/astlstle ond archlicchial wark dine by yow sehilcly nmay
Pastand which you Wy wish so sutonit (o e Inteiview Honid dhelr yerming,

Hie Tuct thny Y have been simmoned for fnterview by e Commission does nyg Puatanice that your ¢deny

B vapponed by the Commission In s, YOu e selected for fppulntnient,  Cthe Inlilag 0y 6l & candidnie alie
el oadiniity |y Recaniaee with the ruley un the subjecr. }
© the Union 1uig Serviee Cammision ay 1o deltny the Wavelliog or ailier expenses of condidares summoncd for Intervien,
Camlidares smnnoned Mo Wstution are, hawevér, paig cuniripution fonnrds theye

CERee, you chaald Bif g he hva encloscd binak T A, it 1,
e date of Inteevicw fiselr f

prace specificd shuald, gy ALGival nt ghe Comatlashon'y (
J Vi iy being st with yay nny hogks,
e g timbuage spandlty LH TR epelngg nf p,
oy wekes ange o the mly iy

ond for n higher stnetlng aafary, if Ry, witf
Ay In Centeat Uareenment Service wilf be

expenses (o the cvieng mentloned Jn the enclosed nore, ror
s and hiend theee over ) the Commlsyiag allice, Tne contributlan would pe pald In case
whyou shootd cotfecy |y frony she cashier In e Commlsylon's Oilee bere y !

o leave,
? N clange i youposinl adidren oyl e comumunlente oy this Giilce at ance S
L e acknowielpe et ul iy Jeqye INMEDIATELY ang contitm that you woyld Miend the Intervieyy, Candldntes comirn from out-station
senldatas intinae theit afilress m LT h
" Flease buing jnig felier with you, g in oHival, gepart ta yhe Receptbon Oflices 1n the g vimmising’y (Hlice,
Ve i HE Mo g OF  DHECEM BN Tarronuany P WA L Al Dbty s cann. you AL ADVISED 10 £qQuie
YOUBSELE ADT A 1y '
. * Yours Inllhfu”)‘,
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To A ’ ' Mﬂ“yié"[

Shrd 108, Sablarwal,

Under Secretary,

Union Public Service Conunission.
Dholpur ITouse, Shaljahan Road,
New Delhi.

( through proper channel )

]

Subt- Regd. Appointment Lo the post of Planning Assistant in'The Town & |
b Country Plauning Organisation, Ministiy of Urban Aflairs & Employment,
P New Delln. : ,

Ret =Y our letter dated 77102 against Advt. No. F.1/369/98/R-VI R.No.366.

Respected Sir, n ®

With due hinible & respeet, L would like to inform you that 1 have received your
above mentioned letler today J/N 1. on 21/01/02 and sincerely expressing my deep desiredness
to join the post imme (]mlcly on xowml of formal-ofler letter of appointment fiom your end
plmxs(‘
Sir, herein 1 would also like to take the opportunily to express my sincere
gratitude’ to your good office for being found me’ suitable for initially considering for
appomtmcnt

Thanking you very much with respectfis! mgarde and w;shmg a very happy &
prosperous Now Year 2002. :

. I . “
i '

Y oun faithfully,

R @/\J}ﬁm 02 -

(bAbWAU BHADRA )
Architocturul Assistant,
O/O e Sr. Archifect, PWDD,
‘ Govt. of Arunachal Pradesh.
‘ ITANAGAR.
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The Secretary, o rb‘)\
Ministry of Urban Affalrs & Employment,
Town & Country Flanning Organtsation,

: i
‘£' Bloch, Deltil Vilas Blhiawan, 1., Estate,
New Delll,

e

o

( through proper channel )

Sub:- Recrultment of five Planning Assistants Inthe io

wi & Country
Planning Organisation, rMinistry of Urban Affalrs
!

& Lingloyment,

Ref:- (1) IT.NO,;’\. I2()25(!!/)/!/97-7'CFO/Ade.Hl did 27/07/2000.

\
(HUrSC recommendation [or appointment vide No.r 1/369/98/R-v1 '
Roll No.3G6 did 7/1/2002, ’

Respected Sir,

With due humble & respect, Iwould like to inform you that I had recelved aboye
reference letter (1) from the Under Secretary of UrSC on dated 21701702 whereby imy name was
recominended to you for appolitinent to the avall®ble vacancies of the above mentioned posts
on the basis of interyiew held on 30/08/2000 against UPSC adyt. 10.22, Item no.7 did

employment news 28"Noy - 4 [Jec 1998 & file no.F. 1/369/98/R-\1 R.No.3G6, I had also sent
-y acceptance letter on the same day as deslred by the ursC, : ‘

Sir, in continuation to the above, I w

o ould lile to Intimate that the éppomtment order
for the post of Planning Assistant has not been recelyed from your end. , ' '

Siry Pwounld also like to Intimate you that | am already worling In the Office of the
Senfor Arch/tecﬁt,_fﬂ@,_g_oy_.ﬁo[_/_\ﬂqgc_h‘aj_&gg_esh, Itanagar and my police veriflicatlon and
medical were done during flest appointnient to this Effffd'llosifc\/er, a further
@.medical Lauleed for which ficcessary actlon may please be taken at your end at the
earifest. After recelving the result of UPSC vide No.F, 1/369/98/R-V1 Roll No.366, 2 (two) months
have already been elapsed. :

Sir, It s known to all that getting selected through UPSC s a very difflcult task.and so
[ am expecting the offer eagerly and therefore, It Is »

equested that the hecessary offer of
appolntment may please be expediled, ' ' S

Hope you will be ind etiough to do the heedful and oblige,

Thanking you very miuch with respect/% regards,

“our it s \ !
Yours fait @6%\/\;\'09/

( SASWATI BHADRA ) fﬁ

Arcliltectural Assistant,
O/0 The sr. Architect, PV
Govt. Of Arunachal Pradest
I TANAGAR.
Copy to -y ‘

l. %/re UII(/QI'SGC!‘GIGI’}’, ursc, Uhol/)ur'f{ou;e,

New Dellil for kind Information & doling needful please.

The Sr, Architect, APy

<. O, anagar for kind

~Information & hiecessary action please. ) () f__y__ﬂ
Sl _.
( SASWATI #31 IADRA ) v - C

Architectural Assistart,
0/0 The Sr., Architect, PWD,
Covt. Of Atunachal Pradesh,

TTANAGAR.

R A WAL n



fTo .
The Secretary, ‘ Periijndap-t
‘Ministry of Urban Affalrs & Employiment, PR -

Towit & Country Planning Organisation. Coh
't Block, Delhl Vikas Bhawan, 1.1, Estate,

New Dellil.. v ' ' N

( through proper channel )

Sub:- Recruit ﬁc,l_ltn_of_ﬁve Planning Assistants In the Town & Country
Planning Qrganisation, Ministry of Urban Affalrs & Employment, -
o
Ref:- (1) F.No.A12025(11)/1/97-TCPO/Admn il dated 27/07/2000.

() UPSC recommendatlon for appolntment vide No.F.1/369/98/R-V!
RolIN0.360 dated 7/1/2002. . :

I
¢

Respected Sir,

With due humble & respect, | would like to request you to kindly
reconsider my previous application dated 4/4/02 and to do the needful at an eatly’ date

- please so that my selectlon to the post of Planning Assistant in the O/Q The TCPO (Min. of
- UA & E, Govi. of India, Vikas Shawan, i.P. Estate, N. Delhl ) can be Implemented without
further delay ‘agalnst advertisoment dated ee’'08 and corductiomef the interviery by the

UFSC on 30/08/2000 & thercby {indl*.g me sultable for selection and hecessary

IETI ! o v ivedrusm oot ald
Crecommendation 1o vaii oy the UPSC on lan'2002 for arrnintimant o the sald pest,

Sir, In this regard, the UPSC has taken wrilten consent from me for

..accepting Its offer of selection as Planning Assistant for getting appointment to the 0/0 the

- TCPO , Vikas Bhawan, N.Delhl on dated 21/01/2002 by sending me the selection letter vida
no. F.1/369/98/R-VI Roll No.3G6 dtd 7/1/2002. '

SIr, this Is again to Inform you that with certaln ambition and
determination, I struggled hard and took all troubles to appear In the Interview conducted by

~ the UPSC by coming all.the way from the fur {lung area of North East for purpose of getting
L]

selected for the post.

- Sir, it Is also Kniown to all that getting selected through the UPSC Is a very
hard & meritorious task and therefore requesting your good self to kindly offer me the

 formal appointment to the post of planning Assistant in the TCPO office (observing necessary

formalitles, If any) at an early date as nearly slx months have been elapsed since receiving
the selection letter fron the UPSC. In this regard, a_few lines in reply Is highly soliclted (rom
your end please and for these acts of your kindness, Sir, | shall remalin ever grateful to you.

Thanking you very much with respectful regards,

. . Yours faithfully, + |
Encl:- Copy of prev. amv!n. with doc. % Q/\/‘%”'{Og, |

( SASWATI JHADRA )
Arehitertural Assistars, G/0 The Sr. Architect, PWO.
“Govt. OF Arunachial Pradesh. .
. ITANAGAR.
Copy to :» : , ' '
. The Under Secretary, UPSC, Dholpur House,N.Delht
foi kind information & necy. action please.

2. The.Sr. /\rcliltacl, APPWO, ltanagar for kind : \ _—
Information & necessary action please. | Q/\/b\a .04
" (SASWATI BHADRA )
Architectural Assistant, O/0 The Sr. Architect, PWD,

Govt. Uf Arunachal Pradesh.
| ITANAGAR.



7 'f ~ |Copy of intimation from the TCPO O(‘f’cc I\,é)d impose of ban on theposll
P ; by the Deptt. of Lxp., MoF, N.Delhi with no spccxﬁc date/timg]

’

g

TOWN AND COUNTRY PLANNING ORGANISAT ION
GOVERNMENT OF INDIA
MI[\HSTRY OF URBAN DEVELOPNENT AND POVERTY ALLEVIATION

“E" Block Vikas Bhavan,
l. P Estale, New Delhi-2

F.No.A.12025(iii)/1/97-’I’CPO/Admn.lll | Dated: ®°! oct. 2002

To, ‘ ' |

Ms. Saswali Bhadra,

Architect Assistant, /O the Sr. Archilect, PWD,
Government ofArunaohal Pladesh
llanagar, °

"Sub: Filling up the post of Planning Assistant in Town and Country Planning
: Organisation. L

v\iﬁkﬂﬁ*‘htﬁtﬁﬂﬁﬁﬁ .

© Madam,.

| am directed to refer lo your leller dated 3.7.2002 on the subject ciled above and

to slale that the post is under and ils revival / fillin up has not yel been approved
by compe}ent authouly L.e. Deplt-of Expenditure, Mo Finance: 7
Yours failhiully
_ : -
’ - (K.B SINGH)
C | ADMINISTRATIVE OFFICER
¢ ,

Tel.No. 33'78950

W\"” @w
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' ITANAGAR, the 15/09/2007.
'l‘(u,‘/‘ ' ) | ” . Atunachal \]’I'{ldCSIL ,b'x
- The Secreatry ( Co-oril. & PG ).

Directorate of Public Grievances, Cabinet Sectetariat
Ministry of Public Grievances.
Sardar Patel Bhawan, 2™ Floor, Sansad Maid.

) N.Delhi ~ 110001,

(under intimation to the Office )

Sub:-  Abnormal delny in offering appointment to_the post_of Planning

Assistant in the TCPO by the concerned authority of the Deplt. of
Utban Development under Min. of UD & PA - a_Case of Ms.

Saswati Bhadra being recommended by the UPSC on 28/11/2001 &
Reminded on 14/07/2003 to the concerned authority,

RN

Ref :- (i) UPSC Advt.No.22, Item No.7, Posts § & year Dec’1998.

(i) TCPO It.no.F.No.A.12025(iii)/ 1/ 9T-TCPO/Admn 111 dtd 27072000
- (iii) UPSC interview 1t.no.F1/369/98/R-VI/R No 366 dated 02/08/2000.
(iv) TCPO It. to UPSC dated 07/11/2001. ( details with the authority) /
(v) UPSC It to TCPO dated 28/12/2001. ( details with the authority)
(vi) UPSC selection It.no.F1/369/98/R-VI/R No.366 dated 07/01/2002.
(vii) Self ackn. 1o UPSC dtd 21/01/02 intimating interest to join the post,
(viii) TCPO It. no.¥.No.A.12025ii)/ 1/97-TCPO/Adma. 11l did 01/10/2002.-
(ix) Verbal intimation of Jt. Secy (per),DoE/MoF in 11/2002 & again i@ L
0172003 regarding revival of all posts in the 1 week of Nov’2002.
(x} UPSC reminder vide It. no. F1/369/98/R-V1 dated 14/07/2003 to
issue offer of appointment immediately without any fusther delay.

Respected Sir,

With due respect, 1 would like to submit the following few lines .
point=wise in brief for favour of drawing your kind personal attention as a source of lust ray of
hope to rescue me from falling prey to the viclim of deep frustrations & unbearable mental
tensions under the present compelling situation prevailing for the past 1 & V2 years due to the
HO_H:i.FﬂPl,QmQ”la‘io..l.l_.,Qf..U1(‘?..[QQQIU.UJ.C,“,d.Hii0,'1..Q.f.‘.,i}'_Q.‘U.lfS.C‘..(lﬂ.!QQ!..Z.&/.J,1/29,9l.....&...ﬁllf(l_lcl‘.,l'.e.l.lli.ﬂd.eﬁ
dated 14/07/2003, made to_the Secretary to. the G.o.1 of Ministry of UD & PA (drawing the

.81tellli.Q.ll..Q.f.ﬂ.l@.,QQHQQI.‘.I}Q@..A.d.ll]inisﬁljﬁllik’gA.Q.m.g.@.l.‘,.S?.f.“TQ{’.Q..)...ﬁ?!..g.i.y,i‘!)&.!!l?.@DPOi“lmeﬂt to the

above post of Planning Assistant in the TCPO and as such praying before you for ordering
necessary enquiry into the matter of seriously neglecting a UPSC recommended candidate from
the backward most North Eastern Region (i.c., ITANAGAR,' Arunachal Pradesh) by the

concerned authoritics of the Deptt. of Urban Development, for the reason best known to them -
That Sir, ' ‘

O1. The UPSC invited application through ayeitisement,in
Planning Assistants in the Town & Counth
PA.

02. Interviews were held on 30/08/2000 & tesult was declared around 10/2000.

03. Finally 5 candidates were selected against 5 posts adyt. My name did not figure there.

04. TCPO obtained formal approval from Mok for appointing them. But only 2 candidate
joined - namely Mr. Ashok Kumar (1CPO Deptl) and Ms. Padima (Outsider) respectivel
by 11/2001 & 03/2001as learnt. Ms. Padma laler got appointed in 07/2001 as Jearnt,

W

for :ccruilim_.; 5 posts of v

anning Organization under Min. of UD &
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5, Thereafter, TCPO wrote to the UPSC in 7/11/2001 (i.e. almost afler onc year of
announcement of result) to nominate names from Reserve Panel to fill up non-jo*1ing post.

00. Accordingly, UPSC released my name from Reserve Panel on 28/12/2001 &
recommended to the Secy., Min. of UD & PA for giving me appointment in place of Ms.
Basava Vijaylakshmi who was originally selected in Oct’2000 but did not join,

07. UPSC sent me its recommendation letter on 07/01/2002. Later noticing delay in receiving
the offer of appointment from the TCPO, 1 submitted representation on 04/2002 which
was leflt unanswered. I enquired again & reliably came to know that TCPO had sent the
file to the MoF for obtaining approval to appoint me but this time MoF did not give
approval due to the report of the Expernditure Reforms Commission constituted by the "
MoF and returned the file in 26/03/2002,

08, While enquired about the reason for sending the same file for the second time to the
DoE/MoF for obtaining approval, which was reportedly already obtained earlier after the
announcement of the result in Oct’2000 for appointing the'5 Posts of Planning Assistants,
then 1 came to know that the validity of the previous approval period of Mol might have

' o viv e : L 4 . . e . .
been lapsed by the time the initiative was taked with the Commission Vi§-a-vis
recommendation reached to the TCPO.

09.1 do not know how & why same could have been lapsed. 1 also do not know whether there

was any administrative or other kinds of problem on the part of the TCPO & other
concerned Officers of the Ministry (if any) to approach to the UPSC for requesting
nominating names from Reserve Panel within the approval period of the MoF i.e., much
earlier than 07/11/2001 to avert the unfortunate lapse and my untold sufferings these days.

. UPSC while recommended my name, side by side took written consent from me to know
my interest to join the post or not within a fortnight from the date of receiving it’s: .
selection letter dated 07/01/2002. Similarly, it might obviously sought consent from those
selected previously but did not join the post, thus giving considerable time to the authority
to decide to approach the UPSC for requesting nominating names from reserve panel as -

~ the result was declared in & around Sept/Oct’2000. ‘

I'l. However, in response to my Reminder-1_dated 07/2002 — TCPO

approval by the MoF way back_in 03/2002 due to the ERC and returned the file on
18/09/2002. ' ! '

12. In return, TCPO intimated me in 321/1012002 that the post is under ban & its revival/filling \/
up.was not yet approved by the Dept. of Expenditure, Min, of Finance, without mention of
any reason for lapse & specific time-frame of ban. This also prevented my presentl
I R~ N T .
employer to forward my representations through proper channal except suggesting me to
do so on my own if required. '
13. As such the said ban intimation letter of TCPO was brought to the notice of the concerned
Jt. Secy, (per), DoE/Mol (Mrs.Usha Mathur) in 112002, Afier* careful cxamination, She

gave me copfident reply that all posts were revived/cleared for appointment in the 1" week
of 11/200 @ suggested me tocomact the concerned Ollice further (or appointment.




14:

15.

16.

<&

tinmediately this revival of posts, i.c., clearance of ban_intimation of MoF was passed to
the concemed Adm. Officet/TCPO & U. Sccy. (UD) over phone but (if not ever after
March’02) even then since Nov’02 onwards, the file has not yet been sent to the MoF for

review, Neither they believed me nor did they do periodical Review of my case contrary to
the existing rules. Whereas the concerned DoE/MoF has been verbally informing that the
case may be approved as & when the concerned File reaches to their

Ministry
. (File No.A.12025/111/1/97-TCPO/Admn.-111),

reported, it was seen by the Jt. Secy. (UD) & sent to the Director (UD) and later to the
U.Secy. (UD) & Adm. Officer of TCP

In the mean time, in response to my appeal dated 25/04/200 to.the Secretary UPSC, the
UPSC has again issued reminder dated 14/07/200% to the Secretary, Min. of UD & PA

drawing the attention of the Administrative Officer o

17.

ﬁ.

.......................................................................................................... f the Town & Country Planning -

! who did not join,

Thercafter I enquired again for some time with the AOITCPO & U.Secy (UD) & now
stopped enquiring any more as it appears that same is causing inconveniences to the
Officers concerned - thus leaving the matter now only at the mercy of you Sir with a
special mention that till date I have not yet received any comumunication unfortunately.

Sir, 1 do hope that you would highly appreciate the extent to which 1

have been showing patience in this regard so that being a lone successful women Candidate

om this backward Noith Eastern Region, 1 may finally get the appointment ofTer.

Sir, as I am too small to do any thing in this regard, may 1 therefore,

pray to you to be kind enough to kindly enquire into the matter & extend all possible help in

this regaid so that the much awaited offer of 2ppointment is given to me at an early date
please and oblige. '

!
. | }
Thanking you very much with respectful regards,

ot s - «Yours faithfully,

W AT
TANAGAR 10 (791111 LB AT

AL &2 ' T@ INDIA POST
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1.

2.
3.

A

0:5,0P~Code: BSD ( SASWATI BHADRA )
CY. (CO URD,PB,DPGLS SANSAD MARGH Architectural Assistant,

ELHL, PIN:110001 O/0 The Sr. Architect, PWD.
Govt. of Arunachal Pradesh.

5 - " Yf 2
0610 P.0. Box No. 113, IIAN/\(;AI(-791111.}\9@|3/‘

.
ce g3y Arunachal Pradesh.

\

The Secretary, UPSC, N.Delhi. [K/attn.:- Under Secy. (R-VD)]
The Secretary, Deptt. of UD, Min. of UD & PA, N.Delhi. [K/atn.:- Jt. Scey.(UD)]
The Jt. Secretary (per), Deptt. of Exp., MoF, North Block, N.Delhi.

The Sr. Architeet, PWD, Govt. of Ar. Pradesh, ltanagar,

o

( SASWATI BHADRA)

r

[ -

g o ik g e
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To/ |
The Secretary, .
The Union Public Service Commission. -

Dholpur House, Shah Jahan Road.
New Dethi-1. L '

From :- ITANAGAR, 28/10/2003

( Arunachal Pradesh ) 0

V

Sub :- Recruitment of Five Planning Assistants in the Town & Country -
Planning Organization, New Delhi and  regarding ... ...
noun-offering of Appointment to the selected Candidate till date by the
TCPO authority despite. UPSC recommendation on 28/12/2001 in
response to the TCPO’s requisition dated 07/11/2001 & Commission’s

-further reminder dated 14/07/2003; a case of Smt. Saswati Bhadra,

Roll No. 366 (nearing pending for 2 years despite hectic persuasion
since 4/2002), e

LR

Ref:- F.1/369/98-R.VI dated at N.Delhi the 14" July 2003,

Respected Sir,

With due humble and respect, I would like to submit the
following few lines for favour of your kind information & needful action please :-
That Sir, '

1.1 received your above cited letter dated 14/07/03 in
response to my representation dated 26/04/03 where by you, have, once again
reminded the concerned appointing authority, the Town and Country Planning
Organization under Ministry of Urban Development & Poverty Alleviation to offer
me the appointment to the sclected post of Planning Assistant in its Office as per
the request made by the same TCPO authority to the Commission vide its File
Mark No. A.12025(111)/1/97-TCPO/Admn. 11 dated 07/11/2001 ’

2. The concemned administrative officer (Shri K.B. Singh, 011-
23378950) of the TCPO also received your said letter in time and as such I
patiently awaited for these many days for the outcome. By now 3 (three) months
have elapsed from the date of issuing your letter but till date the concerned TCPO
has not given me any offer of appointment ! \

3. Despite bringing the fact into the notices of the Secretary
Dept. of UD, Jt. Secretary UD & Chairman TCPO, Chief Town Planner TCPO,
Admn. Officer TCPO and the Under Secretary UD (Shri Y.P. Jokhami, 011-
23012399) — the file is now moving ouly in between the Admn. Officer/TCPO and
the Under Secretary (UD) of the Ministry with allegations and counter allegations
for not dealing my Case file with proper care and right manner at either end. This is
what every time I am coming to know from both of them while making contact
over phone to know about the fate of my long pending appointment Case. Now if
appears that it has become only my responsibility to pursuc & approach the
authorities time and again for expediting my appointment Case,

CO')\\(‘ N 2,



L 2%

| | ‘
- 4. The lackadaisical attitude of the authoritics of the Ministry
of UD & PA is keeping me under tremendous mental pressure since last 20
(twenty) months bitterly beyond imagination and tolerance compelling me to think
as il my selection is done only for giving me unnecessary harassment & mental

tortures for an unlimited period despite mine innocence in all respect.
This act is directly affecting my day to day activities

causing irreparable losses to my personal life beyond any perception &

compensation by the authorities involve in this regard.

5. Therefore, Sit, in view of the above facts stated by me true
in sense, may 1 request your good self to be kind enough to kindly take immediate
appropriate action to implement the Commission’s recommendations dated
28/12/2001 & 14/07/2003 for offering appointment to me to the post of Planning
Assistant in the TCPO by the competent authority, Min. of UD & PA at an early
date please on the basis of the interviews conducted by the UPSC on 30/08/2000

and in accordance with the request made by the |CPO to the Commission on
07/11/2001 and oblige.

Sir, for this act of your kindness, 1 shall remain very much
indebt & grateful to you for ever.

Thanking you very much with respectiul regards,

Yourg/faithﬁ/ ly,
- L/V ( /\‘/\-
(SASWATI BHADRA )
Architectural Assistant.
. O/0 The Sr. Architect, PWD.
' Govt. of Arunachal Pradesh.
ITANAGAR-791111.

Arunachal Pradesh
With regards, Copy 1o :-

1. The PS to the Hon’ble Minister, Ministry of Urban Development &
Poverty Alleviation, N Delhj for kind infin. & necessary®action please.

2. The Addl. Secretary, Ministry of Personnel & Administrative Reforms, N.Delhi
for kind infn. '

[ A copy of prev. It, dated 15/09/03 addressed wrongly to the Secy.(Co-ord, & IG),
DPG, Cabinet Sceretariat (in place of you) is enclosed herewith for favour of your
kind perusal & with a request to give relief o a victimized candidate like me

& others in future ffom the administrative point of view. ]

2. Shri M. Rajmani, J. Secretary (UD), Dept. of UD, Ministry of Urban Dev.
& Poverty Alleviation, N. Delhi soliciting carly effer of appointment please,

3, The Sr. Architect, PWD, Gowt. of Arunachal Pradesh, Itanagar. O % N
o )‘,/ A~
>0

(SASWATI BHADRA )
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UNION PUBLIC SERVICE COMMISSION
(SANGII LOK SEVA AYOG)
DHOLPUR HOUSE, SHALIJAHAN ROAD

- - , . af fredt_— 110 011
. - New Delht - 110 014
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- Gram '

Telex . 031~ 62677 « No.F.1/369/98/R-V1

To, '
S | ,'S_l 03
Ve oy we e - . N . ) -’:"'_

., - The Secretary to the Govt. of India, °
"4 Ministry of Urban Development & Poverty Alleviation
- Town & Country ll’lam\ing Organisation.
E Block, Vikas Bhawan.
LP. Estate. New Delhi-110002.

(Attchtionf | Sl';i‘i K. B. Singh, Admin. Officer)

- Subject: Recruitment of JFive-Planning Assistant in the Town & Couniry
Planning, Organisation. Ministry ol Urban Development & Poverty

‘ Alleviation. ‘

Sir,

. With reference to.your letter No. A 12025(111)/1/97-FCPO/Ad L dated 3"
. December, 2003 on. the subject wentioned above and to say that the panel of
recommended candidates for the posts mentioned above_is valid irrespective of li

till all the candidatcs rccommended by the Comimission arc not appomicd

~ Mpartment. You are therefore requested to take urgent step lor appointment ol the
" candidate at the earlicst under intimation to {he Commission.

J Yours faithfully

Sel| —
(K. 5. SABITARWAL)
Under Secretary
Union Public Service Commission
Tele: 23070814

7, Copy also forwarded to Ms. Saswati Bhadra (Roll No. 366) for information.

/
| e (K. S. SABHAR\WAL)
| Under Sectgtary
) \; ‘,}/ Union Public Scrvice Commission
\( g oY |
\$ Q&J

W

B

/@m)q(/aev—[’}/ .
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’Z§<" Dated al 'TANAGAR 28/11/2003

/ ’ -

To

The Hon’ble Prime Minister,
~Govt. of India. '

Raisina Hills,

New Delhi,

&

Subject - Non-issuance of Appointment Order to' the: UPSC
selected Candidate by the Town & Country Planning

- Organization under Min. -of Urban Development &

Poverty Alleviation, N. Delhi even afler lapse of necarly
TWO years despite continued efforts by the selected
Candidate - a case of applicant’s daughter Smi(. Saswalti

‘Bhadra from North East,
.

Reference - UPSC Advl. No. 22, item no.7, year Dec’1998,

interview date on 30/08/2000, Result announcement on
Sept/Oct’2000 and release of Smt, Bhadia’s name by the
UPSC on 28/12/2001 from Reserve Panel on the basis of
request made by the Appointing authority — the TCPO
Lon 07/112001 to the UPSC, | |

\

I‘Ion’ble-‘Sir,

| At the very outset, 1 would like to eXpress my sincere
gratitude to your good self for finding out a fraction from your valuable time to go’

through my humble prayer narrated briefly below in the form of SOS & as such 1

shall be remaining very much indebt & grateful to you for ever Sir if your good
sell kindly bestow kind personal attention to (he untold sufferings of my daughter
arising out due to the adoplion of neglecting.all‘it.ude by the concerned authorities
to her UPSC selected appointment case duly recommended & reminded by the
UPSC for appointment-to the selected post of Planning Assistant in the 0/0 The
1CPO/ N, Delhi under the Hon’ble Ministry of UD & PA and kindly bless
~necessary order as your good sclf deem it for pulting an end to her mental

harassment that is continuing for last TWO years, the rcason best known (o the
concerned authorities :- |

That on’ble Sir,

[ My daughter’s name was recommended by the UPSC on
28/12/2001 to the Sceretary (o (he Ministry of UD & PA for appointment to the

post of Planning Assistant in (he Town & Country Planning Org
the request of the same Organization (o the l.H’S(‘,‘/on 071172001

| 9}1\ VX && ©§ J}/

anization as per




2.
through its letter on 07/01/2002 and accordingly a written consent ywas also taken
regarding her willingness (o aceeptthe offer to join the Pos(. Consent was given in
Jan’2002 itself but nearly two years are likely to be over ‘as onl date, yet (he

appointing authority s maintaining delay tactic. The authority is neither
appointinent

260 @

This information was given (o my daughter by the UpsC

giving
nor any intimation despite  time (0 (ime written/verbal

communications made with (he appropriate authoritjes.

Now at the old age of 73, the pathetic conditions of my

innocent daughter is not at all bearable botl by me and my bed ridden wife. Thus

praying before your good sell (o be kind enough to kind|

y bestow your kind

blessings on her sympathetically so that the concerned authority offers her (e

deserved appointment with no more delay

and honour your Visionary commitment

made to the Nation o give one crore jobs during your tenure and obliged.

Thanking you very much with regards,

Enclosures - Three.

CG;J)/ (0 :-

'I'hc Hon’ble Minister,

Yours faithfully,

Phedoasin Cheewidsn fodou
( BHABESIHI CI1. BHADRA )
/o Smt. Saswalj Bhadra, Arch. Asst.
PWD, Gowt. of Arunachal Pradesh,
P.O. Box No. 113, ITANAGAR-].
ARUNACHAL PRADESIH],
- North East India.

Ministry of Urban Development & Poverty Alleviation, -
’ Nirman,Bhawan, New Delhi. This has reference to my
previous lelter Box delivered on 17/03/2003 in conneclion

with my daughter’s appointment Case in tlie O/O The TCPO
(o the post of Planning Assistan( vide UPSC

recommendation dated 28/12/2001 as per TCPO request
dated 07/] 17200 1(File Mark A 12()25/1ll/l/97~"l’CPO//\(lmn.Hl)

on the basis

of interviews held on 30/08/2000.

Phec e Choenndton floclyn
¢ BHABESH CH. BHADRA )

el mge
SRy ATTAA
¢ INDIA POST
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Prime Minister's Office

75 faeli—110011
“New Delhi-110011"

Dwmterd:— 18-DEC~2003

No.19/03/2003-PMP-2/865705

Sir, .

I am desired to ncknow1adue the receipt of vour letter , /
dated 28-NOV-2003 received in Lhis office and to inform
that it is being forwarded to the SECRETARY, D/0 URBAN EMP.
& POVERTY Al lfVAl!ON M/O URBAN DEV, & POVERTY ALLEVA,

New
‘Delhi for action as appropriate,

Yours falthfully,

(ROHTT KHERA)
OFFICER ON SFECTAL DUTY

Sh. BHARESH CHANDRA BHADRA . o *
PWD,  GOVT. OF ARUNACHAL PRADESH,
PO. BOX. NO. 113, TTANAGAR-1.

ARUNACHAL PRADFESH,

N@@

p)d} )“& ‘bw o Vl ‘

\/

°@'
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No.A.12025(115/2001-FCPO/Admn.11/UD-1
Government of India
Ministry.of Urban Developngent & Poverty Alleviation

Nirman Bhawan, New Delhi,
Dated 7' h February, 2004

.

Shri Bhabesh Ch. Bhadra,

Father of Smt. Saswati Bhadra, Arch. Asstt.
PWD Govt. of Arunachal Pradesh.

PO Box No. 113, Itanagar-1

Arunachal Pradesh.’

North East India

Sub: Appointment to Smt. Saswati Bhadra his daughter; to the post of Planning
Assistant in Town & Country Planning Organisation — request for.

Sir,

\

The undersigned is directed to refer to his letter dated 28.11.2002 duly forwarded
by Prime Minister’s Office vide its endoresement No. 19/03/2003-PMP-2/865705 dated

18.12.2003 on the subject mentioned above and to inform that one post of Planning -

Assistant in Town and Country Planning Organisation jg Reilgatenived. in consultation

with Ministry of Finance. 'In view of above and under the rules it is not possible at this
—EEERT

stage to consider her request for appointment o the said post, in TCPO.

A\ .
Yasli P Jokhayi)
Under Secretary (UD-Y)
Tele No.230 12399

Copy to
Prime Minister Office, New Delhi-110011(Shri Rohit Khera Officer on Special Duty)
with reference to his endorsement No. 19/03/2003/PMP-2/865705 dated 18.12.2003

AL
ash P Jokhyui)

1)

Under Sceretary (U

“pe TN
9

o —



